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7. A Calamity Relief Scheme may be introduced 
to provide support for purchase of handlooms 
and other accessories, subsidy on purchase 
01 Hank Yarn under Hank Yarn Subsidy 
Scheme, enhanced availability of credit, 
ensured buy·bac~. -:.f production and to provide 
immediate reliel under various ongoing 
schemes of the State Govemments. 

The New Insurance Scheme has been 
introduced whe~ein calamity relief together-
with accidental death, loss and damage of 
dwelling units due to flood, fire and earthquake 
has been included. 

8. Welfare schemes may include all handloom 
workers and not just weavers. Coverage of 
Handloom workers under the Welfare Schemes 
01 the Handlooms should be substantially 
stepped up both in cooperative and outside 
the cooperative laid. 

Under the Category of Welfare Scheme, all 
types 01 handloom weavers can be covered 
under the New Insurance Scheme. It would 
include weavers in both cooperative fold and 
outside. 

9. Special thrust under ongoing schemes of 
handlooms sector may be given for overall 
development of North·Eastern States, by 
providing additional financial input, where 
required. 

North Eastern States are being given special 
attention. More than 10% of the total funds 
had been released to N.E. States. Special 
dispensation is being given under different 
existing schemes to N.E. States .•.. 

""~.. :~ 

1679. SHRI K.C. KOND~H : Will the Minister of 
COMMERCE be pleased to state: 

(a) whether Kamataka Soaps and Detergents Limited 
has sought any Central assistance under the India Brand 
Equity Fund (IBEF) to promote Indian brands in foreign 
markets; 

(b) if so, the amount of assistance sought; and 

(c) the reaction of the Union Govemment thereto? 

THE MINISTER OF COMMERCE (SHRI 
RAMAKRISHNA HEGDE) : (a) and (b) Yes, Sir. Kamataka 
a Soaps and Detergents limited has lOught soft loan of 
about Rs. 5 crores to improve the packing and 
presentation of Mysore Sandal Soap to suit International 
requirements, carry out effective sales promotion and 
partiCipation in trade exhibitions with special emphasis on 
'Made in India' theme. 

(c) MIs. Kamataka Soaps and Detergents Limited 
have been requested to send their proposal with the 
details required to be fumished for consideration by the 
IBEF trust. 

[Translation} 

Amount Spent on VRS 

1680. SHRI HARI ~.EWAL ~AD : WiN the Minister 
of TEXTILES" be pleased to state: 

(a) the details of amount received by his Ministry 
from the Union Government under the ·Voluntary 
Retirement Scheme" during each of the last three years; 

(b) the number of employees sought retirement under 
the Voluntary Retirement Scheme during the above period, 
as on date; 

(c) whether the amount provided for voluntary 
retirement scheme has been spent on other heads; and 

(d) if so, the amount privided for VRS and spent on 
other heads alongwith the reasons therefor? 

THE MINISTER OF TEXTILES (SHRI KASHIRAM 
RANA) : (a) to (d) The inlor:nation is being collected and 
will be laid on the Table 01 the House. 

[English} 

New Forum lor Economic Crtals 

1681. DR. T. SUBBARAMI REDDY: Will the Minister 
of FINANCE 68 pleased--.o;&tit8:--

(s) whether the Government propose to lorm n_ 
forum to p.-rt economic crieIs on the existing economic 
forum which met in February 1999; 
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(b) whether it has revamped financial architecture; 

(c) if so, the other issues that were raised in the 
forum; and 

(d) the extent to which India's view points have been 
appreciated and accepted? 

THE MINISTER OF FINANCE (SHRI YASHWANT 
SINHA) : (a) to (d) During the WOrlp Economic Forum 
meeting in Davos on 31st January 1999, the creation of 
a rule based system which would provide an equitable 

. environment to both industrial and developing countries, 
as a part of the new International Financial Architecture 
was proposed: 

The main topic for discussion in the current year 
related to globalization. The World Economic Forum 
meeting provides an avenue for informal discussions 
between world leaders in Finance, business and 
economics on matters of current topical interast. The 
discussions are freewheeling in nature. The Indian view 
point has been well received. 

Restructuring of Financial Instutions 

1682. SHRI VILAS MUTTEMWAR : Will the Minister 
of FINANCE be'pieased to staia: 

(a) whether the Government have decided to 
restructure its financial institutions like UTI, LlC, lOBI, 
ICICI etc. to make their operations manageable and more 
efficient with proper focus; 

(b) if so, the details of the changes proposed to be 
made. institution-wise: 

(c) the details of Experts Committees appointed, 
recommendations made by them and the action taken 
thereon: and 

(d) the details regarding present status of proposed 
restructuring of financial institutions? 

THE MINISTER OF FINANCE (SHRI YASHWANT 
SINHA) : (a) to (d) Restructuring of Financial Institutions 
in a changing commercial environment Is a continuous 
process. The Committee on Financial Systems (Narsimhan 
Committee) mter-alia had gone into certain organisational 
and institutional aspects of Fls such as corporatising the 
financial institutions. vesting them with operational ftexibiHty 

and internal autonomy and creating a competitive 
environment, encouragement to commercial banks for 
providing term finance, permitting Fls to provide core • 
working capital obtaining resources from the market on 
competitive terms etc. and had made recommendations. 
Govemment have been taking appropriate legislative and 
administrative measures from time to time in light of the 
recommedations of the Narslmhan Committee with a view 
to addressing the requirements of financial institutions. 

~~'" Export of Butter Flies 
-,." --------

1683. SHRI AMAN KUMAR NAGRA Will the 
Minister of COMMERCE' be pleaseiTi'O state: 

(a) whether the Government are aware of the butter 
flies being openly exported as there is no law to prevent 
it; 

(b) if so, the details thereof; and 

(c) the steps taken by the Government to ban the 
export of butter flies? 

THE MINISTER OF COMMERCE (SHRI 
RAMAKRISHNA HEGDE) : (a) and (b) As per the current 
EXIM Policy, there is no restriction on export of butter 
flies from the country. The data regarding export of butter 
flies is not available. 

(c) There is no proposal at the moment to ban the 
export of butter flies. 

[Translation) 
~t., C-v,i 

Vam to Handloom Industry 

1684. PROF. PREM SINGH C~AJRA : Will 
the Minister 'Of I EX i ICES be 'j)i8aSed to state: 

(a) whether the Govemment have recently issued 
new directions to spinning mills for making available spi.n 
yarn to the handloom industry; 

(b) if so, the percentage of total production of spin 
yarn produced by the spinning mills because, it is 
compulsory for them to make it available for the handloom 
industry; 

tc) the reasons for issuing new directions recently by 
the Govemment; 


